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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 04.10.2021 (MONDAY) 

     COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice M. Venugopal, the Acting Chairperson, Hon’ble Mr. V.P. Singh, Member 

(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical) 
       

  For Orders 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 154 of 

2021 

 

Sanjay Gupta 

Vs. 

Amit Jain 

Resolution Professional of Neesa 

Leisure Ltd & Ors. 
 
 

Garvit Khandelwal Niharika Sharma 

Amit Jain-RP 

Dinkar Singh-R2 

   

  For Directions 

2.  Comp. App. (AT) 

No. 10 of 2020 

 

Oriental Iron Casting Ltd. 

Vs. 

Registrar of Companies & Anr. 

 
 

Anshuj Dhingra Ashutosh Senger 

Pratyush Miglani-

R1 

Abeeda Mujahid-R2 

 
 

  For Admission (After Notice) 

3.  Comp. App. (AT) 

(Ins) No. 470 of 

2019 

 

Innovative Construventures Pvt & Anr. 

Vs. 

Brainer Trade and Fin-Tech Pvt Ltd 
 

 

With 

Dhaval Deshpande  Avinash Khanolkar-

R2&3 

Anagha 

Anasingaraju 

4.  Comp. App. (AT) 

(Ins) No. 486 of 

2019 

 

Innovative Construventures Pvt & Anr. 

Vs. 

Brainer Trade and Fin-Tech Pvt Ltd. 
 

Dhaval Deshpande Avinash Khanolkar-

R2&3 

Anagha 

Anasingaraju 

5.  Comp. App. (AT) 

(Ins) No. 29 of  

2021 

 

Pioneer Engineered Facility 
Management Services Pvt. 
Ltd  
Vs. 
Medeor Hospital Ltd. 
 

Misha Abhishek Singh 

6.  Comp. App. (AT) 

(Ins) No. 426 of 

2021 

 

Punjab National Bank 

Vs. 

Walia Traders Ltd. 

 

With 

Paritosh Budhiraja  Manish Panda 

Mrinal Bharat Ram 

Priyamwada Sinha 

7.  Comp. App. (AT) 

(Ins) No. 434 of 

2021 

 
 

Punjab National Bank 

Vs. 

Walia Traders Ltd. 

Rajesh Prasad  Manish Panda 

Mrinal Bharat Ram 

Priyamwada Sinha 
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8.  Comp. App. (AT) 

(Ins) No. 453 of 

2021 

 
 

M. K. Dhir & Ors. 

Vs. 

Punjab National Bank & Anr. 

Vivek Malik 

 

Rahul Kumar-R1 

Vijay Kr. Gupta-IRP 

9.  Comp. App. (AT) 

(Ins) No. 527 of 

2021 

 

Central Board of Trustee, Employees 

Provident Fund Organization through 

The Regional P.F. Commissioner 

Vs. 

Shri Dutta India Pvt. Ltd. 

 

Brijesh Kumar 

Tamber 

Divyang 

Chandiramani-R1 

   

  For Hearing 

10.  Comp. App. (AT) 

No. 330 of 2019 

 

Ram Avtar Yadav & Anr. 

Vs. 

H.S. Realty Pvt. Ltd. & Ors. 

 

Rakesh Kumar Vineeta Rathore-

R2,3 

Kumarpal R. 

Chopra-R5 to 7 

11.  Comp. App. (AT) 

No. 72 of 2020 

 

Sark Infraprojects Pvt. Ltd. 

Vs. 

Registrar of Companies, West Bengal 
 

 

Harshit Goel Sanjib Kumar 

Mohanty 

Amit Acharya-ROC 

12.  Competition App. 

(AT) No. 26 of 

2018 

 

Ghaziabad Development Authority 

Vs. 

Competition Commission of India 
 

With 

VaibhavGaggar Rajshekhar Rao 

13.  Compensation 

Application (AT) 

No. 01 of 2018 

 

Sateyendra Singh &Anr. 

Vs. 

Ghaziabad Development Authority and 

Anr 

 

Dinesh Kumar VaibhavGaggar 

(GDA), 

BalajiSubramanian 

(R-CCI) 

 

   

 

 
  Copy to: - 

                                                                                     By order of Hon’ble Acting Chairperson 

1. Notice Board                              -sd/-                   

2. Website: www.nclat.nic.in                                                                      Registrar    

http://www.nclat.nic.in/

